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¥a faera e fafies

RIPKICE]|
3 fooell, 17 91, 2025

HT. §. 13 INDB-BNI/LA/Gazette/9/Work Correspondence.—®»—<11 ARG, Yed FeNe, 1T\ 2008
B URT 20 (F) B SURT (1) gRT Yad GG BT YART B gY, IE FAM 8 S & G o Al garers
& forg, ag fA, e dfera faaver st Surag o # A M B, #weuuey I & frel 3R, <9y ud
AER # R X aRASHT, "$aR 4 a1l dd s dIoll. g URAST" & [Te, STREv, yag 3R ware
@ forg e 21 VRN uf &7 ST B & SIUT SR B B AR B |

I W A Raag &, IS A, ISU H 9 SMAGAAT & YBRM &l dRRG I a9 9 & 9IaR, I
AR BT gRT 20 F H IWRT (1) & 3 IYIGd YA & oy VAT A & 3154 iR ITAN & Hayg 4
JTUET BY TP |

UG VAT e HeTH USRI, 3rfd SUETs SfIdR <ard, diTell, d=ile, WIATid Td H%al dl foRad
# fpar Swm iR S9H SUP MUR SUAfd BT SR Herd YTl JTedhd bl AfediTd w9 # a1 fafd
GAR & HEFH | GAaAlg BT AR Y BT R VA |7 37eUl DI GAdTs bR 20 U 3R Siid B B
gz Afe ®rg 81, o1 Aem Wil aTaede WS, QY §RT AT 1 A&l DI LI DR ADI AT AT
PR FDT,

2029 G1/2025 )
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Saa T @ ORT 209 B SUERT (2) B AefH Few wRIER gRT fhar I @18 smewr SifoH B8R, g9
MR @ 3TN 37T aTell Y &7 Y@id 3R 4ff & 37 @R Sude § iR Raag aafdd grT | miiey
& I FHraferd # IdT FRE fHar o w2 |

AT

HEAYQ Y T & 1919 U Hek fod # fagiy ¥ aga aRae T “s<kiR—g& 9vs” @ fod
ISt B WM arell WA Med sr@Er G3ar afed qf 1 dfltra faawor

HH foret . fir &1 REGIR) N
e :12[ ;??E UTH BT ATH e e q&m kL e ®? (‘é?)?ﬂ
1 2 3 4 5 6 7 8

1 | <9 | <aN EERICE] 30/3/1 ot fRifera 0.146

AT 77 foroft Rt 0.200

EICUERE] 713/3 froft Rifera 0.010

713/2 BN IBIES] 0.010

712/6/1 forsi Rt 0.010

712711 foroi Rifea 0.010

712/8/1 Gl IBIES] 0.033

712/9/1 BN IBIES] 0.010

712/10/1 foroi Rifea 0.010

586/1 fosh Rifera 0.090

609/1 BN IBIES] 0.074

610/1/1 forsi Rt 0.063

610/2 foroi Rifea 0.014

fasifgR 366/3 ool Rifera 0.045

366/1/2/1 BNl Rt 0.028

392/1/1 foroi Rifaa 0.060

392/2/1 RS Rifera 0.065

RTENTG 19 foroft Rifera 0.020

18 BNl Rt 0.015

201 foroi Rifaa 0.042

202 BN IBIES] 0.010

203 BNl Rt 0.084

205 foroh Rifea 0.096

204 oot Rifera 0.164

206/3/2 oot Rifera 0.030

182 BNl Rt 0.052

184/3 foroh Rifea 0.185

181/3 BNl Rifaa 0.050

177/4 oot Rifera 0.250

17712 IGSil Rifera 0.031

167 IS IBIES] 0.030

176 BNl Rt 0.122

173 oot Rifea 0.050
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HILT =T TSI AT

SEGCH

HRAYSE WS @ <drg ¢d Hielk e 7 faey a daga aRAisqn “s=tik—gad gvs” @ fod

IS DI WM qTell GFAT Wed reqar GaAr afead Y &1 wféra faavor

HH foret ) i1 @1 fTar g HAB
e jrrq ;'??am I BT A [ eor HeEr q&m K e ? (?:‘_c;!r\f
172 BN Rifaa 0.040
149 IBEll Rifera 0.032
181/1 BN Rifera 0.210
181/2 foroft IBIES] 0.020
181/3 forsi Rifaa 0.033
206/1/2 BN Rifea 0.037
T 2.481
Tl TR 65/1 froft Rifera 0.000
65/2 forsi IBIEG] 0.000
[REEISIE] 133/4 froft Rifera 0.358
RAYRT 121112 ool Rifera 0.000
12/1/1/1/1/2/1/1/1 foroi Rifea 0.000
HHRY 402/2/1 frof Rifera 0.080
459/1 oot Rifera 0.060
418/1/1 foroi Rifea 0.000
e 326/2 foh Riferar 0.131
391 oot Rifera 0.000
ST TEIIRAT 169 froft R 0.004
STHRINT 105/2 oot RIACE 0.181
209/2 RS Rifera 0.000
70 BN Rt 0.000
PYAS 2583?/12/2?”/23 foreh RifRre 0.250
2098/1 BN IBIES] 0.450
2099/2/1 foroh Rifea 0.025
2103/1/3 foroi Rifera 0.054
2091/2/1/1 BN IBIES] 0.158
2098/2 BNl Rt 0.195
2098/2/1 foroi SRIACS 0.113
2098/2/2 foroh SRIacS 0.188
2098/2/3 BNl Rt 0.090
2092/1 oot Rifea 0.073
2092/2 IGSil Rifera 0.073
2095 BNl Rifaa 0.336
22771112 BNl Rt 0.200
1289/2 oot Rifea 0.020
1991/2 oot Rifera 0.060
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SEGCH

HRAYSE WS @ <drg ¢d Hielk e 7 faey a daga aRAisqn “s=tik—gad gvs” @ fod
oI B S aTell [YaT fed Jrar |¥ar afgd qf &1 wfdra faawer

forat g%
P |y | T TTH & A ad&or e @ g B e @RI
&7 CARGIE JhR fa :
CIE| w)
199/2 fooh Rifaa 0.022
1577/1 o Rifaa 0.092
2096/1 Bl Rifera 0.005
1302/1
1326/%
1327/® oo Rifera 0.127
1335/%
20 A
1302/2
1326/9
1327/ ool Rifera 0.100
1335/
M A9
1302/3
1326/
1327/ foroi Rifera 0.150
1335/
20 A
1302/4 RSl Rifaa 0.170
1302/5
1326/
1327/ o Rifaa 0.100
1335/
0 A9
1302/6
1326/
1327/= oo Rifera 0.100
1335/7
0 A
1302/7
1326/
1327/ faoh Rifera 0.268
1335/
0 A9
1193/2 oo arfifera 0.109
1667 IMADII 0.138
2099/1 EURSEAR 0.190
2265/1 IMADII 0.197
T 4.866
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HILT =T TSI AT

SEGCH

HRAYSE WS @ <drg ¢d Hielk e 7 faey a daga aRAisqn “s=tik—gad gvs” @ fod

IS DI WM qTell GFAT Wed reqar GaAr afead Y &1 wféra faavor

HZ:T ?i:j ;1??22[ YT BT AH adeor " H&flfr g %ﬁ e (%:g
ElE fopetrar o 82/2 forofy Rifere 0.431
ERIEEE] 197/6/1/2/1/2 farh Rif2re 0.027
246/1 Gl Rifera 0.094
196/2 e Rifera 0.013
191 BN Rt 0.100
142/1 BN Rt 0.200
168 foroi Rifaa 0.026
156 ooy R 0.045
164 forsi IBIEG] 0.010
oo 235/1 farsh Rif2re 0.341
282 foroi Rifaa 0.080
283/2 foroi Rt 0.124
EIE 274/5 farch Rifer 0.064
317/7 forsi IBIEG] 0.638
315 IGEll Rifaa 0.148
574 foroi Rifaa 0.087
T 2.428
G FEAGR 19 oot RifRra 0.016
[RESIRIREDN 501/1 foroft Rfferer 0.647
505/1 foroi Rifaa 0.010
o= 34/1/1 BNl Rt 0.378
34/5/1 oo Rifera 0.048
100/1 foroi Rifaa 0.100
100/2 foroi Rifaa 0.070
EEINHIE] 44/9 frof RifRrer 0.714
63/1 oo Rifera 0.867
63/2/1 foroi Rifaa 0.210
63/2/2 ooy Wﬁ; 0.030
290 NIREID) et 0.300
gRafca
18/1/1/1/7 oot e 0.010
gRafcra
18/1/9 fAsft SR 0.0176
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SEGCH

HRAYSE WS @ <drg ¢d Hielk e 7 faey a daga aRAisqn “s=tik—gad gvs” @ fod
oI B S aTell [YaT fed Jrar |¥ar afgd qf &1 wfdra faawer

forat A EERTI
LA U™ BT ey s | W @1 A @A (GEEON
T ®T TH YHR fa :
amH w)
gRafda
gRafda
18/1/14 o TR 0.028
gRafda
18/1/1/1/3 o TR 0.028
gRafda
gRafda
18/1/1/1/5 oot adiye 0.028
gRafda
18/1/1/1/4 TS TR 0.028
gRafda
gRafda
gRafda
18/1/6 TS TR 0.028
gRafda
gRafda
18/1/10 ot g a 0.010
gRafda
18/1/12 BN TR 0.010
gRafda
gRafda
200/2/1/2/2 forsft . - 0.028
gRafda
200/2/1/2/4 fAn arraaie 0.028
gRafda
200/2/1/2/5 it e 0.028
gRafda
200/2/1/2/6 oot SR 0.028
gRafda
200/2/1/217 oot Ui 0.028
gRafda
200/2/1/2/8 frsit e 0.028
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HILT =T TSI AT

SEGCH

HRAYSE WS @ <drg ¢d Hielk e 7 faey a daga aRAisqn “s=tik—gad gvs” @ fod

IS DI WM qTell GFAT Wed reqar GaAr afead Y &1 wféra faavor

forat EEL T
B dedlel . it &1 | 7 I up
e | | @1 e YT BT AH adeor " TP Ry @EIRI;
g w)
gRafdd
200/2/1/2/9 fAft raae 0.010
TRafdd
200/2/1/2/10 s TR 0.028
gRafdd
200/2/1/2/11 foreh A 0.028
gRafdd
200/2/1/2/12 foreh AT 0.028
TRafdd
200/2/1/2/13 ool . - 0.028
200/1/1/1/1/1/1 foreh W?§E 0.011
gRafda
TRafdd
206/1/3 oot gy 0.007
gRafda
206/1/4 TS TR 0.005
gRafda
TRafdd
206/1/1/1/5 ot SR 0.028
uRafda
206/1/1/1/3 foreh T 0.026
TRafda
206/1/1/1/4 foreh T 0.025
251/3/1/1 oot Riferd 0.115
285/3/1/1 ooy Rifera 0.072
285/1/1/1 foreh Rafera 0.088
285/1/2/1 oot SIER! 0.028
AT 4.429
2 der PwaT TG 93 el Rifera 0.450
94 ool SIEN! 0.809
BRI ST 583/2 ool Rifera 0.466
583/1/2 oot Rifera 0.070
613 foreh [SIES] 0.359
134 forsh Rifera 0.432
587 foroft [SIED] 0.410




8 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1I—SEC.4]

SEGCH

HRAYSE WS @ <drg ¢d Hielk e 7 faey a daga aRAisqn “s=tik—gad gvs” @ fod
oI B S aTell [YaT fed Jrar |¥ar afgd qf &1 wfdra faawer

il ﬁ;ra il T &1 T aderor dEm q et | i B g (?:éqg
der | | 31 AW &R fa )
588 foroft fRffere 0.200
491/1/1 foroft fRffere 0.000
7T 1256 foroi Rifera 0.646
1242 ot fRffere 0.240
1243 foroft fRffere 0.087
668 ool Rifera 0.786
895/1 froft Rifera 0.000
T 4.955

TEdS ARYId, I8 aRATS gded
[Far=Tae-111/4/3191./1043/2024-25]

RAIL VIKAS NIGAM LIMITED
NOTIFICATION
New Delhi, the 17th March, 2025

F. No. INDB-BNI/LA/Gazette/9/Work Correspondence.—In exercise of the powers conferred by sub-
section (1) of section 20A of the Railways Amendment Act, 2008 the Central Government ,after being satisfied that for
the public purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for
execution, maintenance, management and operation of Special Railway Project namely "Indore-Budni New B.G.
Railway Line" in the district Indore, Dewas and Sehore in the State of Madhya Pradesh, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within 30 (thirty) days, from the date of publication of this
notification in the Official Gazette raise objection to the acquisition and use of such land for the aforesaid purpose under
sub-section (1) of section 20D of the said act;

Every such objection shall be made to the Competent Authority, namely, the Sub-Divisional Officer (revenue)
and Land Acquisition Officer Dewas, Bagli, Kannod, Khategaon and Bherunda Madhya Pradesh, in writing and shall
set out the grounds there of and the Competent Authority shall give the objector an opportunity of being heard, either
in person or by a legal practitioner, and may after hearing all such objections and after making such further enquiry, if
any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section™ District- Dewas and Sehore in the state of Madhya Pradesh

SLNo. | re” | NATEOL | NATROTES | gy umper | TS | Mot | (s
District

1 2 3 4 5 6 7 8
1 Dewas Dewas Daynakhedi 30/3/1 Private Irrigated 0.146
Molay 77 Private Irrigated 0.200

Chobapipalya 713/3 Private Irrigated 0.010

713/2 Private Irrigated 0.010

712/6/1 Private Irrigated 0.010

712/7/1 Private Irrigated 0.010

712/8/1 Private Irrigated 0.033

712/9/1 Private Irrigated 0.010

712/10/1 Private Irrigated 0.010

586/1 Private Irrigated 0.090

609/1 Private Irrigated 0.074

610/1/1 Private Irrigated 0.063

610/2 Private Irrigated 0.014

Mirzapur 366/3 Private Irrigated 0.045

366/1/2/1 Private Irrigated 0.028

392/1/1 Private Irrigated 0.060

392/2/1 Private Irrigated 0.065

Raghogarh 19 Private Irrigated 0.020

18 Private Irrigated 0.015

201 Private Irrigated 0.042

202 Private Irrigated 0.010

203 Private Irrigated 0.084

205 Private Irrigated 0.096

204 Private Irrigated 0.164

206/3/2 Private Irrigated 0.030

182 Private Irrigated 0.052

184/3 Private Irrigated 0.185

181/3 Private Irrigated 0.050

177/4 Private Irrigated 0.250

17712 Private Irrigated 0.031

167 Private Irrigated 0.030

176 Private Irrigated 0.122

173 Private Irrigated 0.050

172 Private Irrigated 0.040

149 Private Irrigated 0.032

181/1 Private Irrigated 0.210

181/2 Private Irrigated 0.020
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section™ District- Dewas and Sehore in the state of Madhya Pradesh

SLNo. | re” | NATEOL | NATROTES | gy umper | TS | Mot | (s
District

181/3 Private Irrigated 0.033

206/1/2 Private Irrigated 0.037

Total 2.481

Bagli Matmor 65/1 Private Irrigated 0.000

65/2 Private Irrigated 0.000

Piplyasaav 133/4 Private Irrigated 0.358

Dostpura 12/1/2 Private Irrigated 0.000

12/1/1/1/1/1/1/1/1 | Private Irrigated 0.000

Bhamori 402/2/1 Private Irrigated 0.080

459/1 Private Irrigated 0.060

418/1/1 Private Irrigated 0.000

Iklera 326/2 Private Irrigated 0.131

391 Private Irrigated 0.000

Thalghewariya 169 Private Irrigated 0.004

Amarpura 105/2 Private Irrigated 0.181

209/2 Private Irrigated 0.000

70 Private Irrigated 0.000

Karnawad 2091/2/2 Private Irrigated 0.250
2103/2 3.

2098/1 Private Irrigated 0.450

2099/2/1 Private Irrigated 0.025

2103/1/3 Private Irrigated 0.054

2091/2/1/1 Private Irrigated 0.158

2098/2 Private Irrigated 0.195

2098/2/1 Private Diverted 0.113

2098/2/2 Private Diverted 0.188

2098/2/3 Private Irrigated 0.090

2092/1 Private Irrigated 0.073

2092/2 Private Irrigated 0.073

2095 Private Irrigated 0.336

22771172 Private Irrigated 0.200

1289/2 Private Irrigated 0.020

1991/2 Private Irrigated 0.060

199/2 Private Irrigated 0.022

1577/1 Private Irrigated 0.092

2096/1 Private Irrigated 0.005
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section™ District- Dewas and Sehore in the state of Madhya Pradesh

SI. No.

Name of
the
District

Name of
the Tahsil

Name of the
Village

Survey Number

Type of
Land

Nature of
Land

Area (in
hectare)

1302/1
1326/®

1327/®

1335/%
;MA

Private

Irrigated

0.127

1302/2
1326/9

1327/4@

1335/
IMA

Private

Irrigated

0.100

1302/3
1326/

1327/7

1335/
ma

Private

Irrigated

0.150

1302/4

Private

Irrigated

0.170

1302/5
1326/s

1327/

1335/
/M

Private

Irrigated

0.100

1302/6
1326/

1327/=

1335/=
ma

Private

Irrigated

0.100

1302/7
1326/

1327/

1335/
/MA

Private

Irrigated

0.268

1193/2

Private

unirrigated

0.109

1667

Govt

0.138

2099/1

Govt

0.190

2265/1

Govt

0.197

Total

4.866

Kannod

Kiloda B

82/2

Private

Irrigated

0.431

Janjalkhedi

197/6/1/2/1/2

Private

Irrigated

0.027

246/1

Private

Irrigated

0.094
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section™ District- Dewas and Sehore in the state of Madhya Pradesh

stte, | e | NEOl | Nameole | surveyumper | TpERSH | Nebreol | v
District

196/2 Private Irrigated 0.013

191 Private Irrigated 0.100

142/1 Private Irrigated 0.200

168 Private Irrigated 0.026

156 Private Irrigated 0.045

164 Private Irrigated 0.010

Pipalda 235/1 Private Irrigated 0.341

282 Private Irrigated 0.080

283/2 Private Irrigated 0.124

Kannod 274/5 Private Irrigated 0.064

317/7 Private Irrigated 0.638

315 Private Irrigated 0.148

574 Private Irrigated 0.087

Total 2.428

Khategaon Sandalpur 19 Private Irrigated 0.016

Pipalyanankar 501/1 Private Irrigated 0.647

505/1 Private Irrigated 0.010

Bapchya 34/1/1 Private Irrigated 0.378

34/5/1 Private Irrigated 0.048

100/1 Private Irrigated 0.100

100/2 Private Irrigated 0.070

Khategaon 44/9 Private Irrigated 0.714

63/1 Private Irrigated 0.867

63/2/1 Private Irrigated 0.210

63/2/2 Private | Commercial 0.030

290 Govt Nala 0.300

18/1/1/1/7 Private | Commercial 0.010

18/1/9 Private | Commercial 0.0176

18/1/2 Private | Commercial 0.028

18/1/14 Private | Commercial 0.028

18/1/1/1/3 Private | Commercial 0.028

18/1/1/1/2 Private | Commercial 0.028

18/1/1/1/5 Private | Commercial 0.028
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section™ District- Dewas and Sehore in the state of Madhya Pradesh

stte, | e | NEOl | Nameole | surveyumper | TpERSH | Nebreol | v
District
18/1/1/1/4 Private | Commercial 0.028
18/1/4 Private | Commercial 0.028
18/1/7 Private | Commercial 0.028
18/1/6 Private | Commercial 0.028
18/1/1/3 Private | Commercial 0.002
18/1/10 Private | Commercial 0.010
18/1/12 Private | Commercial 0.010
18/1/1/1/6 Private | Commercial 0.010
200/2/1/2/2 Private | Commercial 0.028
200/2/1/2/4 Private | Commercial 0.028
200/2/1/2/5 Private | Commercial 0.028
200/2/1/216 Private | Commercial 0.028
20072117217 Private | Commercial 0.028
200/2/1/2/8 Private | Commercial 0.028
200/2/1/2/9 Private | Commercial 0.010
200/2/1/2/10 Private | Commercial 0.028
200/2/1/2/11 Private | Commercial 0.028
200/2/1/2/12 Private | Commercial 0.028
200/2/1/2/13 Private | Commercial 0.028
200/1/1/1/1/11 Private Converted 0.011
residential
206/1/2 Private | Commercial 0.01
206/1/3 Private | Commercial 0.007
206/1/4 Private | Commercial 0.005
206/1/7 Private | Commercial 0.022
206/1/1/1/5 Private | Commercial 0.028
206/1/1/1/3 Private | Commercial 0.026
206/1/1/1/4 Private | Commercial 0.025
251/3/1/1 Private Irrigated 0.115
285/3/1/1 Private Irrigated 0.072
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section™ District- Dewas and Sehore in the state of Madhya Pradesh

SLNo. | re” | NATEOL | NATROTES | gy umper | TS | Mot | (s
District

285/1/1/1 Private Irrigated 0.088

285/1/2/1 Private Irrigated 0.028

Total 4.429

2 Sehore Bherunda Nayagaon 93 Private Irrigated 0.450
94 Private Irrigated 0.809

Haliyakhedi 583/2 Private Irrigated 0.466

583/1/2 Private Irrigated 0.070

613 Private Irrigated 0.359

134 Private Irrigated 0.432

587 Private Irrigated 0.410

588 Private Irrigated 0.200

491/1/1 Private Irrigated 0.000

Rala 1256 Private Irrigated 0.646

1242 Private Irrigated 0.240

1243 Private Irrigated 0.087

668 Private Irrigated 0.786

895/1 Private Irrigated 0.000

Total 4.955

RAGHVENDRA SARASWAT, Chief Project Manager
[ADVT.-111/4/Exty./1043/2024-25]
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